
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN BENCH, CHENNAI 

IN  

ORIGINAL APPLICATION NO 12/2020 (SZ)  

 

 

                   Applicant(s)          :    Tribunal on its own motion “Suo Motu” 
based on the News item in 
Mathrubhumi, Malayalam Newspaper 
dt: 19.01.2020, “The removal of debris 

in Maradu not according to Norms – 

National Green Tribunal”.  
 

Versus 

 

     Respondent(s)        :     The Chief Secretary, Kerala & others 
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Dated this the 14th day of June 2021 
 
Rema Smrithi, Advocate 
ADDITIONAL STANDING COUNSEL FOR THE RESPONDENT 

 






